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(c) TheNo.ofwitnBncoinplaMsfanh» 
exchanges during ttw last 3 years am:-

0 Patna 624

1) KSiicni 245

i ) Bhoipuf 43

IV) Rohtas 22

(d) The steps taken are enumerated 
below:-

i) To  replace all the old
«(changes of the Dlstilcls by 
etodnMdc 
exchanges,

i) Replace fault prone ovettiead
bws by undergnNJnd cables.

i )  replace Iren wbe subscribes
loops by drep wires,

hi) Replace old telephone
instnunonts.

Govemmeni on this pngramme during the 
last two yeare?

IH E  D EP UTY M INiSTER M  TH E  
M IN ISTR Y O F  INFO R M ATIO N  AN D  
BR0A0CASTV1G<P(UMARIGRUAVYAS);
(a) and 0>). The acMlise of the DInclorate 
of FleldPubDd^(nalDlrecloratoof Regional 
PubUdty) are flekHnsed and Invohre 
Inculcadon of awareness on poethw values 
about themes such as national Magralkxi. 
communal hamiony. fanrty welfare, aduk 
education etc., FortMs purpose, ttteofficefs 
undertake tours extensively throughottf the 
country. They are generaly deputed for 
campaigning on VAfOOUS T tO IE S  and 
not on ONE SP ECFIC  THEM E during their 
tours. The expendtam Incuired on such 
piagiamme acfivUes during the last two 
yBaR(1989^and199041)wereRs. 13.28 
takhsandRs. 11.88 bMisiespecfive^.

Amount O i
HaiyanaGa

ngAg ibistULP.
Ragaidbig

EiecM cMyDuee

v) computerise fault repair 
service,

vi) lay lalesttype of underground 

Visits by Officiate of regional Publicity

2910. SHRI RAM LAKHAN SM GH  
YADAV:WII the MinlstBr of INFORMATION 
ANDBROADCASTMG bepleasedtostals:

(a)the details of persons w f» were sent 
on a visit by the OirBClorale of Regkxial 
Publicity to encourage the national 
Integratkm and tlie names of areas wliere 
they were sent; and

2911. SHRI SA N TO SH  KUMAR  
QANGWAR;

SHRI SUREN DRA PAL 
PATHAK:

WM the MUslarof POWER ANDNON- 
CONVENTIONAL ENERGY SOURCES be 
pieasedtostato:

(a) the amount outslandlg against ttie 
Government of UHar Pladesh and Haiyana 
in respect of etoctrid^duestobepaidto the 
Unkm Government;

g>)whetherilhk>nGovemniei<piDvMe 
any financial assistance to Iheee Sfales in 
this regard;

%)thetotatexpenditurefticurredbythe and
(c) I  eo, the detais ttwreof
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(b) if so. itw dalals itieraaf; and(d) the steps taken so far by the 
Government to realse the said amount?

TH E MINISTER O F STATE O F THE  
M IN ISTR Y O F  POW ER AND NON - 
CONVENTIONAL ENERGY SOURCES 
(SHR! KALP NAIH  RAO: (a) The dBtedte Of 
outetandhigelecli1cllyduespayabl»byU.P. 
and Haryanato the NaUonal Thermal Power 
Corporation and the National Hydro-electric 
Power Coipoiation am ghwn behMr-

As on 31.10.1991 
(Rs. k) crofBs)

N.T.P.C. N.H.P.C.

U.P.S.E.B. 579.30 -

H.S.E.B. 77.82 40.60

(b) No. Sir.

(c) Does not arise.

(d) The Gowemment of India decided 
that of the oveidues from Stale EtodiiGily 
Boaids to the Central Poww Generating 
Agencies as on31.5.1990,29%be adjusted 
In the first instance against the Central 
Assistance paysMe to the State Govts. 
conoBiTioa wiin niB oaianoB 10 do  sviwarqf 
ac|ustad in ttirae equal annual consecuttve 
instalments. Ttie State Govemmants and 
StateElecUciqrBoanlsoonoemadarebelng 
persuaded to ensure that the dues of these 
Corporations are deared timely.

Delhi Police ae( up

291^ SHRI RAM SHARAN YAOAV: 
WMI the Minister of HOME AFFAIRS be 
pleased to state:

(a) whettiersomafar-rBaching cttanges 
are proposed to be bfought about in the 
Delhi PoHce set up;

(e) the SKlent to wtilch these changes 
ate to be helpful kninpiDVinglawand 
Older sluaHon in DeH7

• THE M M IS1H) O F STATE IN TH E  
M NSTRYOFPARLM MENTARYAFFAnS 
AND THE M M STER O F STATE IN THE  
MNISTRYOFHOMEAFFARS(SHRiM.M. 
JACOB): (s4 to (c). The over-aD fundlonltig 
of DeN Poloe is being fegiriarty iBviewad. 
At two recent high level meetings the 
measures to Improve bw  and order and to 
curb increase in crime were dtecussed. 
Certain measures such as Inspections of 
poloeslalionB,nightcheddng,dtocpalioSng. 
preventive actions etc, to improve ttie 
h jn d k x ^  and efficiency (rf the Delhi Pofice, 
and thus the law and ontersitiiation in Delhi, 
navB Doon innaDBa.

[£ngKstil

VMaBoim at "Ctnmuatognph A d "

2913. SHRI RAM TAH AL  
CH O UDH AR Y: Will the Minister of 
MPORMATION AND BROADCASTING 
phased to state:

(a) Ihe dsials of the violalions of the 
'Cinematograph Act* ttiat have come to the 
notioe of the Govemment during the last two 
years;

(b)the action taken fay the Government 
In such cases;

(B) the number of persons prosecuted 
under the Act during the last three yeare; 
and

(d) «w  dsials thereof?

TH E DEPUTY MINISTER IN .TH E  
M INISTRY O F  INFORM ATION AND  
BROADCASnNG(KUMARIGnUAVYAS):


